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Measures for promotion of industries in 

backward areas of Andhra Pradesh 

2457. DR. Y. LAKSHMI PRASAD: Will 
the Minister of INDUSTRY be pleased to 
state: 

(a) the present industrial policy to promote 

industries in backward areas of the country 

like Anantapur and Telangana areas in 

Andhra Pradesh; and 

(b) the special incentives offered to attract 

entrepreneurs in backward areas? 

THE MINISTER OF INDUSTRY (SHRI 

MURASOLI MARAN): (a) and (b) With the 

introduction of new Industrial Policy in July, 

1991, main responsibility for Industrial 

Development rests with the State 

Governments. The Central Government 

supports and supplements their efforts. The 

Ministry of Industry is implementing the 

Centrally sponsored Schemes for accelerated 

industrial development of backward areas. 

These Schemes also cover the State of Andhra 

Pradesh. The Growth Centre Scheme 

introduced in June, 198S provides for setting 

up of industrial Growth Centres with basic 

infrastructure facilities like power, 

telecommunications, banking etc. at a project 

cost of Rs. 25—30 crores with a Central 

Government contribution of upto Rs. 10 crores. 

Under this Scheme Andhra Pradesh has been 

allotted four Growth Centres which have been 

approved at Hindupur (Distt. Anantapur); 

Khammam (Vemsoor Mandal); 

Vizianagaram-Bobbili (Dist. Vizianagaram); 

and Ongole (Distt. Prakasam). A total amount 

of Rs. 8.50 crores has also been released as 

Central assistance. 

Under the Integrated Infrastructure 

Development (IID) Scheme introduced in 

1994, so far one IID Centre has been 

sanctioned at Village Nandial Mandal in 

District Kurnool, Andhra Pradesh. The IID 

scheme is being implemented primarily for 

the development of small scale industries in 

rural and backward areas. The State 

Governments operate various   schemes   

which   provide   fiscal 
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incentives and also provide subsidies in order 
to attract industries in backward areas. 

Revision of Royalty Rates of Minerals  

2458. SHRIMATI VEENA VERMA:            

SHRI SUSHIL KUMAR SAMBHAJIRAO 

SHINDE: 

Will the Minister of MINES be pleased to 
state: 

(a) whether Government has lately been 

considering a downward revision of royalty 

rates of certain minerals including diamonds; 

(b) if so, the details of the proposals and 

the decisions taken thereon; and 

(c) the reasons which prompted such 

downward revisions of these rates? 

THE MINISTER OF STEEL AND 

MINISTER OF MINES (SHRI BIRENDRA 

PRASAD BAISHYA): (a) to (c) The 

Government constituted a Study Group on 

30.1.95 for carrying out detailed review of 

rates of royalty and dead rent applicable to 

major minerals (other than Coal, lignite and 

sand for stowing) including diamonds in 

India. The Study Group submitted its report in 

Nov. 1995. Report of the Study Group has 

been examined and the revision of royalty 

rates is under consideration of the 

Government. 

 

 


